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Dated Guwahafi the jEh April, 2023

Hc,vll-L7 l2023l34gal A: In view of the elevation of the present District and sessions
Judge, Jorhat, as Additionar Judge of Gauhati High court, the Additionar District and
Sessions Judge, Jorhat and in his absence, the senior most Judicial Officer in the district will
remain in charge of the court and office of District and sessions Judge, Jorhat, after the
oath taking ceremony of Shri Mridul Kumar Kalita.

By Order,
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REGI RruIGILANcE)

- IIII GTUIITil IIIEH GOUNIII GUUilITil
(THE HrcH couRr oF AssAM, ueeeu@ntl ,RADE*H)

Memo No. HC.Vtt-L712o23/34:D_: 45AA. Dated 19.04.2023
Copy to:-

The L.R.-cum-commissioner & secretary to the Govt. of Assam, Judiciar Department, Dispur,
Guwahati for information and necessary action.
The Commissioner & secretary tg lhg Govt. of Assam, Legisrative Department, Dispur, Guwahati.The Principal Accountant General (A&E), Assam, Maidamlaon, Beltoia, Guwahati. 

'

The District & Sessions Judge,
The Registrarcum- principar secretary to Hon'bre the chief rustice, Gauhati High couft,Guwahati

I. The Chief Judiciat Magistrate, -- -7. The Joint Registrar (_ ), Gauhati High Cout, C,8. The Deputy Registrar ( ), Gauhati High Court, G
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wahati.
uwahati

9. The Administrative Officer (l) ( . l, Gauhati High Court, Guwahati.
10. The Project Manager, Gauhati High Court, Guwahati for uploading in the Gauhati High Cou(webstte.
11.

72.

The c.A. to Registrar Generar / Registrar (Admn.) / Registrar (vigirance) / Registrar (ludiciar)/
Registrar (Estt.), Gauhati High Court, Guwahati.
Thg..Deputy Director, printing & stationery, Assam Govt. press, Bamunimaidan, Guwahati forpublication of the Notification in the Assam Gazette.
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GAUHATI HIGH COURT, GUWAHATI


